IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH : AT HYDERABAD ’

DA 1589/93, Dt. of Order:17-1-94,
C.Vasantha Kumari | ng¥ﬁ“;q:;iﬁ;;ﬁ§z;rﬁ

se «ﬁpp 1i c;ant
‘ |

Va,

1, Govt. of India, repressnted by
Secretary, Ministry of Yrban Development,
Nirmen Bhavan, New Dalhi.

2. Chief Engineer, Southsrnzone, i
CPuD, Madras.

3. Superintending Engineer, CPUD,
Nirman Bhavan, Koti, Hyderabad,

4, Executivae Engineer;_Byderabgdigantral

5. Aast.Enginser, Kurnpool, Central Sube !
Division, CPUD, Kurnooi. ‘
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Counse) for the Applicant : Shri P.B.Vigay Kumar

Coungel for the Respondents :  Shri N.R.Dsvraj, Sr.CGSC
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TUC UNNTDN E cuBT A4 O COARTHT . MFMAER (A)

THE HON'BLE SHRI T,.CHANDRASEKHAR REDDY : MEMBER (J)
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0A. 1589/93 Dt, of Oecision_: 17.1.594

ORDER

JAs per Hon'ble Shri A.8.Gorthi, Member (Admn.) §

The applicant yas engaged as s Typist/LDC
under the control of ths Ananthapur Cantr?l Sub Divisioga
| | kgt
in March 1988, The applicant cla;ms&thereafter,ehet

shaéwo:ked continuously till August 1993 with carﬁain

aptificial breaks. At the instance of tha authoritias

-~ rmmmal e omeldaaabk tmlemmad Hiimmmm h | [ = SR o 22

a Typist/LOC in February 1993, and worksed till August 93,

As her sepvicas were dispensed with orally)thesnaﬁﬁgr,

sha made 8 representation on 21.10.93 but without any

{

succegge In view of these facts, the appiicant prays
1

for a dirsction to the‘%é%pnndants to regﬁlarisa hap

services by reinstating haer and absorbingiher in service.,
|

to a Class 'C*' post .an only be mags in agcordance with

the peleyant Recruitmant rules. Apparently the applicant
was BRgaged ON daily wages and her yorkwas siaa-%ed as
a Typist/LDC by the respondantg,énd,@harzﬁﬁiﬁiﬁg;ﬁés
dis-engaged perhaps due to the rgason -that there was

no work, As it will not be possible for the Tribunal

to aiva dirantion tn tha rasnondants tn rannlartvy

appoint the applicant as a Typist/LDC, Mr.P.B.Vijayakumar

learnsd counsel for the applicant pontends that tne
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Copy to:-

inotay-mirm&n Bhavan, New Oelhi.

2. Chief Engineer, Southernzone, CPWD, Madras.
3. Superintending Enginesr, CPWD, Nirman Bhavan, Koti, Hyd. .

J 4, Exacutive Engineer, Hyderabad Central Division-1,
' Nirman Bhavan, Koti, Hyd.

PR

“ : Kurnool.

6. One copy. to Sri. P.B.Vijaya kumar, advocate, Advocates
ARssociations, High Court Buildings, Hyd.

I 7. One copy to Sri.. N.R.Devaraj, Sr. CGSC, CAT, Hyd.
8. One copy to Librarv. CAT. Hud. _ .
l 9, 0One spare copYye.
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respondents shéuld a%laaat consider gngaging the

applicant in any suitable Group D/C post kaeping in

Zetr’ ,
view/the long service pegndered by her with the
& }
-respondents. ;

3. . As ragards appointment fo a Group C post,

l

it?hés to be done in agcordance with tha relayant

»

recruitment pules and it is open to the @pplicant to

apbly for such a post. Sne can be sngaged only if she
meets with the specificetions laid doun [in the

recFfuitment rules..- Houwever as regards ner angagamant

in a Group D pbsﬁ,tha raspondents ghall |consider
. . L

— Lk o ti—in mmmAa mAmAan

githar on a Casual basis, or, on a Regular basis in

accordance with the instant gcheme/Rules and in

preference to juniersan.l fkeﬁkyu>- 4

4, With tne sbove obseryations this application

...... - ml i tmli el e 1P

There sh&ll be no ordesr as to costs,.
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(T:cﬁhNDRASEKHARA RED Y}/ﬂ iéﬁ;u.-dﬁgqtﬁfn<f,;, .
MEMBER (JuoDL, ) memssﬁ(aamw.s
Dategd : The 17th Jsnuary 94. S
{Dictated in Open Court) |
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CHECKED BY ' APPROVED BY

7 IN THE CEETPRAL ADMINICLRALIVL TRIBUNAL
DEFABAD BENC i : HYDERnDAD

THE HON'BLE Mz .Yt‘rs'ri CE V.NEELADRI RAQ
VICE-CHAT RMAN
) AND |
THE HOW'BLE MR.AeBeGORTHI - sMEMBER(A)
AND |

THE HON'BLE MR -T«CHANDRASEKHAR REDDY

ML AT £t

THE HON'BLE. MR, RLRANGARAJAN $MEMBER(A)
L )
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Admitted and Interim directions -
issued.
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